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12. Aralam:-In SI) fal as the Aralam farm is 
concemed, the production ill mainly of plantation crops 
and details are as undtlr:-

81. rio. Crops 1995-96 

(8) Coconut 20.93 Lakhs No. Otis. 

(b) Cashew 4046 

(c) Rubber 1280 

(d) Cocoa 2000 

(e) Pepper 165 

(f) Arecar,ut 761 

(g) Mango 51 

(h) Cotte') 9 

(i) Other Misc. 

ProJecta I" Deihl 

3117. SHRI VIJAY GOEl : Will the PRIME MINISTER 
be pleased to state: 

(a) the number of projects being run in the National 
Capital TerritolY of Delhi with assistance from the Union 
Government; 

(b) thA number out of these projects which have 
been completed in time; and 

(c) the number out of these projects which could not 
be complet'3d in time and tIle cost escalation thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAilWAYS, MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER OF 
STATE IN THE MINISTRY OF PLANNING & 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK) : 
(a) to (c) The information is being coftected from the 
Government of NCT of Delhi. 

Foreign Secretary Level TalkS 

3118. DR. SANJAY SINH : Will thfl PRIME 
MINISTER be pleased to state: 

(8) whether India'. offer to resume the suspended 
Foreign Secretary level talks in New Deihl on June 
22,1998 has been rejected by the Government of 
Pakistan; 

(b) if so, the details of the reasons advanced by 
them in this regard; "nd 

(c) the Governments' reaction in the IlIgSrd? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTER~Al AFFAIRS (SHRIMATI VASUNDHARA RAJE): 
(A) to (c) In response to our invitation to the Pakistan 
Foreign Secretary to visit New Delhi on June 22, 1998 
to resume the Foreign Secretary level dialogue, Pakistan 
invited O;Jr Foreign Secretary to visit Islamabad for talk£. 
on June 20, 1998. The content Bnd tone of- Pakistan's 
response indicated that it was not a serious ofter but 
only a propaganda exercise. 

{English} 

Opening of TetuUa Corridor 

3119. SHRIMATI MINATI SEN : Will the PRIME 
MINISTER be pleased to state: 

(a) whether any dialogue has been initiated with 
Bangiadesh for opening of the Tetulia corridor 80 vital for 
the interest of both t!'le countries; 

(b) if so, the progress 80 far made In this rtlgard; 
and 

lC) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE): 
(ai No, Sir. 

(b) Does not ariee. 

(c) Bangladesh has not agt'etld to provtd& India any 
road transit facility 8CI'088 its territory. 

Uranium Ore 

3120. SHRI P.R. KYNDIAH : Will the PRIME 
MINISTER be pleased to etaae: 

(a) whether the scientists from the Puna-baed 
Aghart<ar Research Institute have tried out a 8UCC8I8fu1 
process for extraction of pure Uranium from low and 
medium grade ore8 through leaching process; 

(b) whether the acIenti8I8 have suggeeted that given 
the aiZe of india's nuclear progi .... , .. , we require twice 
or ~ the known reIOUrce& of Uranium ore; 
f ' 
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(c) whether the Government are aware that the 
Meghalaya has some promising findings of Uranium Ore 
of 'good' grade; and 

(d) if so, the steps taken to exploit the reaervos in 
Meghalaya? 

THE MINISTER OF ST.O\TE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI \/ASUNDHARA RAJE): 
(a) It has come to the notice of the Govemment that 
reports have appeared in a section of the local press on 
the work of the type being carried out at the Institute, as 
mentioned in part (a) of the question. Similar research is 
also being carried out at some of the research & 
development units of the Department of Atomic Energy. 

(b) The established resources of uranium In the 
country are sufficient for the existing and approved 
programme for generation of nuclear power 

(c) Yes, Sir. 

(d) Uranium Corporation of India Ltd. (UCIL), a public 
sector undertaking of the Department of Atomic Energy 
has initiated preliminary action to exploit the said r6S8rves. 

Kendrlya Vldyalaya 

3121. SHRI M. RAJAIAH : Will the PRIME MINISTER 
be pleased to state: 

(a) whether certain facilities extended to the Embassy 
s.taff are not extended to the staff of the Kendriya 
Vidyalaya at Moscow, who are also treated as the staff 
of the' Embassy during their tenure of posting at Moscow; 

(b) if so, the reasons for such difference of treatment 
of these employees in allotment of accommodation, repait8 
and arranging the fixtures; 

(c) whether the Fifth Pay Commission 
recommendations have been implemented for Kendrlya 
Vidyalaya of MOSCOW; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE): 
(a) The Kendriya Vadyalaya, Moscow, comes under the 
administrative jurisdiction of the Kendrlya Vldyalaya 
Sangathana, New Delhi, an autonomous boy under the 
Ministry of Human Resource Development. The Nies 
applicable for the Vldyalaya's8dminiatnltion are the IFS 
(PLCA) Rules which are also appI\c8bkt to EmbaI8y 
personnel. The Kendriya Vidyalaya teachers are provided 

afl coneular faoflftles .. for non-dlplomntlc otftcfall of the 
Embassy. They are provided offfcial pueport8 and tI'Ietr 
visas are secured through the R'.-ian MINstry of Foreigr. 
Affairs. LI1ce EIT.buIy staff memb .... , their· I"Midenttai 
accnmmodatton fa secured at t.:o~ rlltea through 
the Russian Department for Servicing Ftnign Olplomata 
(UPDK), and th~1 get medical treatment al conceaIonaI 
rates from the. -oipIomatk; poIycInl:-. 

However, the Kendriy. Vldyalaya, Mocow, II a HIt· 
financiaf Institution and meet tta financial needs from the 
tuition fees charged from Its 3tudenta. The teact,e,. of 
the Vidyalaya are not bol ne on the strength of the 
Embassy of India, Moscow. The facflltlea extended to 
them are perforce circurntcribed by 1M aVllftablllty of fundi 
to the Kendrlya Vidyafay, as It is seIf·flnancing. 

(b) Whil" allotment at accommodation to the Kendrtya 
Vidyalaya teachers is secured from the UPOK, the 
maintenance, repairs, fixtures, etc. .... provided for out 
of the Kendriya Vidyalaya budget. The Princfp.1 of the 
Kendriya Vldyafaya decides the prIortty til be assigned to 
repairs, maintenance, etc. on the basta 01 funds av.babfe. 

(c) and (d) Relevarot in.lructlons fOI the 
implementation of the Fifth P.y Commleslol1 
recommendations Insofar .. the t<nriVa Vldyabtya II 
concerned have not been received by It from the Kendrtya 
Vidyafaya Sangathana. Howev~, ... have bMn taken 
by the Kendriya Vidyafay to have Iheee Instructions 
expedited. Meanwhile, pendln£ receipt of the.e 
inatr\JCtionl, EmbMly of India, Moeoow, has taic8n a 
decision to pay ....... to the Kendrtya V1dy.laya 
teachers 88 per the new ecaIee, and thiI decDfon ha 
been implemented. 

(Translation) 

3122. SHRI MAHESH. KANODIA : W", the PRIME 
MINISTER be pleased tu state: 

(a) whether the Uninn Govemmer.t naYe received 
any proposal from the Goyemment ot Gujarat for 
increasing underground water level In the State; 

(b) if 10, the salient teaturae thereof; 

(c) whether IUCh ICheme fa Ibty to be Implemented 
In other States of the country; 

(d) if 80, whether the Union Government have 
mobilised additional financial re.ource. for the 
~ of thiI echeme; and 


